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Translated copy of Annexure-1. 

From, 

            Alok Kumar,  

            Joint Secretary (Engineering) 

 

To, 

         Member Secretary,  

         Bihar State Pollution Control Board Parivesh Bhawan, 

         Patliputra Industrial Area Post-Sadakat Ashram, Patna-800010, 

         e-mail: - msbspcb-blh@gov.in 

 

                                                                                                                                      Patna, dated 30-07-2024 

Subject- Information related with the order of the Hon'ble NGT dated-01.07.2024 In O.A. No: - 
655/2024 

Reference: -Letter No. 1728 of Bihar State Pollution Control Board dated 23.07.2024 

Sir, 

In the light of the relevant letter on the above subject, as per the direction in the case of O.A. 

No.-655/2024 dated 01.07.2024, the desired data related to the listed rivers is being recorded in 

the prescribed format and sent for information and necessary action. 

 

Enclosure: - As aforesaid. 

                                                                                                                                        Yours faithfully 

          Sd/- 

                                                                                                                                         Alok Kumar 
                                                                                                   Joint Secretary (Engineering) 
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REGISTERED 

           BIHAR STATE POLLUTION CONTROL BOARD 
Parivesh Bhawan 

Phone-0612-2261250/2262265, Fax-0612-2261050 
E-mail: msbspcb-bih@gov.in, Website http://bspcb.bihar.gov.in 

 
 

From, 
            S. Chandrasekhar, I.F.S 
        Member-Secretary. 
 
To, 
       Principal Secretary of the Government, 
       Urban Development and Housing Department, 
       Bihar Government, Patna. 
 
Subject: Regarding compliance of the order passed on 01.07.2024 in O.A. No.    
655/2024/PB filed by the Hon'ble National Green Tribunal, Principal Bench 
taking Suo motu cognizance of the news published in livehindustan.com "60 
rivers of Bihar dried up in Vaishakh itself and turned into sand, encroachment 
also took place on rivers Incident. 
 
Ref: Water Resources Department, Government of Bihar Letter-Y.Mo.-04 
(Miscellaneous) 07-432/2022-4 Date-30.07.2024. 
 
Sir, 
  

Regarding the above relevant subject, it is to be respectfully informed that 
the Hon'ble National Green Tribunal, Principal Bench has taken Suo motu 
cognizance of the news published in livehindustan.com on 03.05.2024, "80 rivers 
of Bihar dried up in Baishakh itself, turned into sand, rivers have also been 
encroached upon", and filed O.A. No. 655/2024/PB. In this, in the order passed 
on 01.07.2024, it was said that 24 rivers of Bihar have dried up even before the 
summer season, because the rivers have either been encroached upon or the flow 
of water of the rivers has been stopped. As a result, these rivers of Bihar have 
dried up. The main reasons for this are (1) accumulation of silt in the ghats, (2) 
encroachment of river areas by filling the river banks and building houses on 
them, (3) river banks being used as a place to dump garbage, due to which the 
width of the rivers is reduced, (4) silting of water during rainy days due to cutting 
of trees in large quantities. A total of 24 affected rivers have been mentioned by 
the Hon'ble Tribunal. In the above memory, a copy of the order passed by the 
Hon'ble Tribunal on 01.07.2024 is enclosed. 

111



 
In the light of the letter of the Council, the data related to the listed rivers has 
been compiled (photocopy enclosed) by the Water Resources Department, 
Government of Bihar and made available to the Council. 
 
It is requested that if there is encroachment on the banks of rivers and other rivers 
received from Water Resources Department, Government of Bihar and garbage 
is being dumped or dumped in the river, then we would like to direct the 
concerned officers/municipal bodies/local bodies to identify those places of the 
rivers and remove them from the river area/banks and remove the garbage. We 
would like to direct the concerned to compile the report related to this and make 
it available to the undersigned as well. 
Enclosure: As annexed. 
 
                                                                                        Yours Faithfully 
          Sd/- 

(S. Chandrasekhar)      
                                                                                      Member-Secretary. 
 
Letter No.: 1492                                                        Patna, Dated-08.082024 
 
Copy to: - Legal Cell, Bihar State Pollution Control Board, Patna for information 
and necessary for action. 
          Sd/- 
                                                                                         (S. Chandrasekhar) 
                                                                                          Member-Secretary.     
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Translated copy of Annexure-2 

LeƩer No.-13/NV/NGT-15/2024                                                                                    / न०ͪव० 

एवंआ०ͪव० 

                                                                        Bihar Government 

                                Urban Development and Housing Department  

                                             (Municipal SanitaƟon and Development Directorate) 

From, 

Rajesh Kumar Tiwari,  

               Deputy Secretary to the Government,  

               Urban Development   and Housing Department. 

To, 

               Municipal Commissioner,  

               All Municipal CorporaƟons.  

                ExecuƟve Officer,  

                All Municipal Councils/All Nagar Panchayats. 

 

                                                                                                                              Patna, Dated- 

Subject- Regarding compliance of the order passed on 01.07.2024 in O.A. No.   
655/2024/PB filed by the Hon'ble NaƟonal Green Tribunal taking Suo motu cognizance 
of the news published in Livehindustan.com "60 rivers of Bihar dried up in Baishakh 
itself and turned into sand, encroachment also took place on the rivers". 

Ref: - LeƩer No. 1492 of Member Secretary, Bihar State PolluƟon Control Board, dated 
08.08.2024. 

Sir, 

Regarding the above menƟoned broadcast leƩer, it is to be said that taking Suo 
motu cognizance of the news published in Livehindustan.com "10 rivers of Bihar dried 
up in Vaishakh itself and turned into sand, rivers were also encroached upon", in the 
clause of the order passed on 01.07.2024 in the filed O.A. No.-655/2024/PB, some 
important reasons for the drying up of 24 rivers of Bihar have been menƟoned such as 
(1) silt deposiƟon, (ii) filling up the banks of rivers and building houses on them, (iii) 
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throwing them on the banks of rivers and (iv) silt deposiƟon during rainy season due 
to cuƫng of trees. 

2. In this regard, data from the above menƟoned 24 rivers provided by Water 
Resources Department, Bihar. The relevant figures are enclosed with this leƩer. 

3. Therefore, aƩaching the leƩer of Bihar State PolluƟon Control Board and a copy of 
O.A No. 655/2024, it is requested that you take immediate acƟon to stop 
encroachment and garbage dumping in the rivers of your area and idenƟfy the garbage 
heaps currently present on the banks of the rivers and inform the department for their 
immediate removal so that the relevant report can be sent to Bihar State PolluƟon 
Control Board for compliance with the order passed by NGT. 

                                                                                                         Yours Faithfully 

                                                                                                  Rajesh Kumar Tiwari,  

                                                                                                 Deputy Secretary to the Government,  

                                                                                Urban Development   and Housing Department. 
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                          TRANSLATED COPY OF ANNEXURE-3     

     REGISTERED 

           BIHAR STATE POLLUTION CONTROL BOARD 
Parivesh Bhawan 

Phone-0612-2261250/2262265, Fax-0612-2261050 
       E-mail: msbspcb-bih@gov.in, Website http://bspcb.bihar.gov.in 

Letter no.-1470                                                                                                             Patna, Date-07.08.2024 
From, 
            S. Chandrasekhar, 
            Member-Secretary. 
 
To, 
           District Magistrate,  
           All the Districts of Bihar. 
 
Subject: Regarding compliance of the order dated 01.07.2024 passed by the Hon'ble National Green 
Tribunal, Principal Bench in Ο.Α. No. 655/2024/PB filed in Suo motu case. 
 
Ref: Water Resources Department, Government of Bihar-Yo.Mo.-04 (Miscellaneous) 07-432/2022-42 
dated, 30.07.2024. 
 
Sir, 

Regarding the above relevant subject, it is to be informed that the Hon'ble National Green 
Tribunal, Principal Bench has taken Suo motu cognizance of the news published in livehindustan.com 
on 03.05.2024 "60 rivers of Bihar dried up in Vaishakh itself, turned into sand, rivers have also been 
encroached upon", and filed O.A. No. 655/2024/PB. In this, in the order passed on 01.07.2024, it was 
said that 24 rivers of Bihar have dried up even before the summer season, because the rivers have 
either been encroached upon or the flow of water of the rivers has been stopped. As a result, these 
rivers of Bihar have dried up. The main reasons for this are (1) silt accumulation in rivers, (2) 
encroachment of river areas by filling up river banks and building houses on them, (3) river banks being 
used as a dumping ground for garbage, thereby reducing the width of rivers, (4) silt accumulation in 
water during rainy season due to felling of trees in large quantities. A total of 24 affected rivers have 
been mentioned by the Hon'ble Tribunal. A copy of the order passed by the Hon'ble Tribunal on 
01.07.2024 in the above case is enclosed. 
 
In the light of the letter of the Council, the data related to the rivers listed by the Water Resources 
Department, Government of Bihar has been compiled (photocopy attached) and made available to 
the Council. 
 
It is requested that if any other river passes through your jurisdiction and the rivers received from 
Water Resources Department, Government of Bihar, then you would kindly provide the details of 
encroachments on these rivers, deposition of garbage, status of silt deposition in them to the 
undertaking. 
 
Enclosure: As above. 
                                                                                                                                   
                                                                                                                                     Yours Faithfully 

                 (S. Chandrasekhar)  
                Member-Secretary. 
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